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[#T. §. G197/Kalyan-Lonavala Section/LC 16, 17 & 18/RSP/20A]
FATIT FHI TTUSH, H&T T TR (FHHT)

MINISTRY OF RAILWAYS
(CENTRAL RAILWAY)

NOTIFICATION
Mumbai, 12 December, 2025
Under clause 20A of the Railway (Amendment) Act 2008

S.0. 5796(E).—In exercise of the powers conferred by sub-section(I) of section 20 (A) of the Railways Act,
1989 (24 of 1989) (hereinafter referred to the Railway (Amendment) Act 2008 (No.11 of 2008), the Central
Government, after being satisfied that for the public purpose, the land, the brief description of which has been given
in schedule annexed hereto, is required for purpose of execution, maintenance, management and operation of Special
Railway Project, namely, “Kalyan-Lonavala Section: Construction of ROBs and LHS (13nos.) in lieu of level
crossing gate of Mumbai Division” hereby declares its intention to acquired such land.

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under sub-section(I) of section 20D of the said Act.

Every such objection shall be made to the competent authority, namely, Competent Authority and
subdivisional officer, Ulhasnagar, subdivisional, Ulhasnagar, District Thane in writing and shall set out the
grounds thereof and the competent authority shall give the objector the opportunity of being heard, either in person or
by legal practitioner and may, after hearing such objections and after making such further enquiry, if any, as the
Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 20D of the said Act shall be
final.

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief description of the land to be acquired with or without structure for the Special Railway Project namely:
“Kalyan-Lonavala Section: Construction of ROBs and LHS (13nos.) in lieu of level crossing gate of Mumbai
Division” Project in the state of Maharashtra.
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Sr.
No.

Village

Tehsil

Land Owners Name
according to Khasra
Extracts

Khasara
No

Share
No.

Land
Holding
Method

Total area as per Khasra (in
Ha.)

Acquisition
Area (in
Ha.)

DISTRICT: THANE

Level Crossing Gate No 16

Kudsavare

Ambernath

Jayantilal Meghji Pokar,
Prafulbhai Manjibhai
Kapupra, Mahadev
Parbat Patel

24

Private

1.13.00

0.25.69

Amol Bhalchandra
Pradhan, Molina Amol
Pradhan, Ashish Arvind
Hansoti, Bhanudas
Walku Masne

28

Private

1.84.00

0.51.37

Yogesh Ramchandrabhu
Sari, Pundalik
Ramchandra Bhusari,
Ashok Ramchandra
Bhusari

34

Private

1.58.80

0.33.74

Total

4.55.80 (Ha.)

1.10.80
(Ha.)

Level Crossing Gate No 17

Wangani

Ambernath

Shankar Bhanudas
Shelar, Surekha Sanjay
Gaikwad, Yogesh Ashok
Ambavane, Ganesh Babu
Mohite, Jamila Shaukat
Sheikh, Balu Hiru
Jumare, Balaram Hiru
Jumare, Bhanudas Tatoba
Shelar, Subhash
Ramchandra Shelar,
Suresh Ramchandra
Shelar, Harshada
Harishchandra Shelar,
Poonam Harishchandra
Shelar, Tukaram Vishnu
Baikar, Jayesh Shankar
Saranga, Akalu Prasad
Gupta, Umakant Narayan
Gupta, Manishankar
Narayan Gupta,
Ramakant Narayan Gupta

Pravin Ravaji Patel,
Suresh Kantilal Patel,
Bhavin Rameshchandra
Patel, Deepak Krishna
Mbhatre

58

58/1

Private

2.56.20

58/2

Private

0.30.00

0.22.40

Savita Dilip Tembe,
Ranjana Ramesh Borade,
Bambaji Shantaram
Shelar, Chandrakant
Dnyaneshwar Shelar,
Rajendra Dnyaneshwar
Shelar, Bhaskar Bambaji

59

Private

0.54.40

0.08.36
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Sr.

Village

Tehsil

Land Owners Name
according to Khasra
Extracts

Khasara
No

Share
No.

Land
Holding
Method

Total area as per Khasra (in | Acquisition
Ha.) Area (in
Ha.)

Shelar, Satosh Bambaji
Shelar, Sameer Banvani
Shelar

Bhalchandra Bapu Shelar

Sudam Bapu Shelar

Sharda Sudam Shelar

61

61/1

Private

0.62.00

61/2

Private

0.23.00 0.23.76

61/3

Private

0.20.00

Baban Shantaram Shelar

Dolat Shantaram Shelar,
Pandhari Pandurang
Jagtap, Shrikant
Chandrakant Bhosale,
Prashant Chandrakant
Bhosale, Shyamsingh
Jamansingh Adhikari,
Manish Khandru Prasad
Yadav, A. John Basco,
Narayan Gajanan Kadam,
Yogesh Arjun Chavan,
Shree. Prakash Anant
Rokde, Shree. Bhagwan
Anant Rokde, Shree.
Milind Anant Rokde,
Shakila Mohammad
Yusuf Khan

Meghnath Raghunath
Chature, Ravindra
Raghunath Chature,
Sadashiv Shantaram
Chature, Pallavi
Prabhakar Chature,
Sumal Prabhakar
Chature, Gayatri
Prabhakar Chature,
Ketaki Prabhakar Chature

62

62/1

Private

0.75.00

62/2

Private

0.48.00

62/3

Private

1.20.00
0.24.27

Bhanudas Tatoba Shelar,
Suresh Ramchandra
Shelar

86

Private

1.51.80 0.13.48

Eknath Shahaji Shelar,
Manohar Shahaji Shelar,
Shashikant Shahaji
Shelar, Gajanan Shahaji
Shelar, Nanda Shahaji
Shelar, Kusum Anant
Farad, Champoo
Dashrath Sirose

87

Private

0.59.90 0.23.81
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Sr. Village Tehsil Land Owners Name
No. according to Khasra
Extracts

Khasara
No

Share
No.

Land
Holding
Method

Total area as per Khasra (in
Ha.)

Acquisition
Area (in
Ha.)

7. Indu Chintaman Shelar,
Indubai Ramchandra
Ware, Pamabai
Ramchandra Ware,
Sujata Anand Zhanje,
Dhanshri Ramchandra
Bare, Sudam Budhaji
Shelke, Vilas Jaitu Bhoir,
Rugved Shashikant Naik,
Pratima Shashikant Naik,
Zahir Ibrahim Adhal,
Ibrahim Salim Patel,
Ranchhod Lakshman
Gothi, Kusum
Ramchandra Shirodkar,
Arif Hajimia Sheikh,
Nirmala Vasudev Patil,
Nandu Maruti Bhoir,
Yanita Harishchandra
Misal

Bhagi Rama Wagh, Tai
Janu Wagh, Jai Gopal
Gavade

Amrut Arjun Kothawale,
Pritam Amrut Kothawale

88

88/1

Private

0.52.00

88/2

Private

0.31.00

88/3

Private

0.06.00

0.00.34

8. Eknath Moreshwar
Shelar, Dilip Moreshwar
Shelar

105

Private

0.82.40

0.00.46

9. Gopinath Rambhau
Shelar, Sharad Rambhau
Shelar, Gajanan Shahaji
Shelar, Champoo
Dasharath Shirose, Nanda
Shahaji Shelar, Manohar
Shahaji Shelar,
Shashikant Shahaji
Shelar, Kusum Anant
Farad, Eknath Shahaji
Shelar

106

Private

0.25.00

0.13.25

10. Kunda Shankar Surose,
Chanda Vijay More,
Madhukar Tukaram
Shelar

107

Private

0.56.10

0.17.66

11. The Tata Power
Company Limited Tatu
Narayan, Parvati
Shankar, Pandurang
Arjun, Balku Bapu Shelar

119

Private

3.13.00

0.03.10

Total

14.6580
(Ha.)

1.50.89
(Ha.)

Level Crossing Gate No 18
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Sr.

Village

Tehsil

Land Owners Name
according to Khasra
Extracts

Khasara
No

Share
No.

Land
Holding
Method

Total area as per Khasra (in | Acquisition
Ha.) Area (in
Ha.)

Done

Ambernath

Jagdish Ishwarlal Gajjar,
Manisha Jargadash
Gajjar, Manali Manoj
Patankar, Venkatesh
Ramesh Koragaonkar,
Urmila Ramesh
Koragaonkar, Asmi
Abhijit Pilankar

Madhuri Prashant
Deshmane, Rishikesh
Sharadchandra Mahajan,
Shashank Nilkanth
Redkar, Sumedha
Shashank Redkar, Urmila
Ramesh Koragaonkar,
Venkatesh Ramesh
Koragaonkar, Asmi
Abhijit Pilankar

Sima Munna Singh,
Urmila Ramesh
Koragaonkar, Venkatesh
Ramesh Koragaonkar,
Asmi Abhijit Pilankar

Jagdish Ishwarlal Gajjar,
Manisha Yashwant
Nerurkar also known as
Manisha Jagdish Gajjar

Uday Balakrishna
Joglekar

Ambadas Krushna Pawar,
Padmavati Ambadas
Pawar

Chandrakant Balwantray
Shah, Ashish
Chandrakant Shah,
Hasmukh Lalchand Shah,
Rekha Bipinchand Shah,
Vilos Housing Mumbai
Partner

Imran Usmangani
Sherawala, Usmangani
Isa Sherawala

Mangal Pyarelal Parmar,
Bhaskar Genu Misal

Pramod Shankar
Dandekar, Satish
Rajaram Chaudhary,
Manisha Jagdish
Nerurkar also known as
Manisha Jagdish Gajjar,
Jagdish Ishwarlal Gajjar,
Urmila Ramesh

Koragaonkar, Venkatesh

473

47/3/A

Private

0.28.50

47/3/E

Private

0.60.00

47/3/

Private

0.40.00

47/3/

Private

0.20.00

0.56.44

47/3/

Private

0.02.90

47/3/

Private

0.11.50

47/3/
D/1

Private

0.10.59

47/3/
D/2

Private

0.15.00

47/3/
D/3

Private

0.14.41

47/3/B

Private

0.68.70
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Sr. Village Tehsil Land Owners Name Khasara | Share Land Total area as per Khasra (in | Acquisition
No. according to Khasra No No. Holding Ha.) Area (in
Extracts Method Ha.)

Ramesh Koragaonkar,
Asmi Abhijit Pilankar

2. Tanuja Hemant Rane, 69/1/ Private 1.69.50
Tejashree Hemant Rane, A
Madhuri Hemant Rane,
Bhikaram Dewaram

Chaudhary
Laxmi Vamanrao Rane 69/1/ Private 1.69.50
B
L . 69 . 0.29.11
Jyoti Dipak Kudke, Preeti 69/2/ Private 0.49.10
Kirti Visaria, Ashwini A
Anand Patil
Vishwas Nana Patil 69/2/ Private 0.05.00
(Bhoir) K
Pramod Eknath Pingale 69/2/ Private 0.27.00
D
Total 6.9170 (Ha.) 0.8555
(Ha.)
26.13.30 3.47.24
Grand Total
(Ha.) (Ha.)

[F.No.: G197/Kalyan-Lonavala Section/LC 16, 17 & 18/RSP/20A]
AVANISH KUMAR PANDEY, Chief Admn. Officer (Construction)
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